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SlmrtbU la Jute Procurement

*372. SHRI RAM BHAGAT PAS- 
WAN: Will the Minister of FOREIGN 
TRADE be pleased to state:

(a) whether there has been a short
fall in jute procurement in the coun
try; and

(b) if so, the reasons therefor?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA); (a) 
and (b). Internal procurement of jute 
is being handled by the Jute Corpora
tion of India, while procurement from 
abroad is being jointly handled by this 
Corporation and the State Trading 
Corporation of India. The quantities 
to be procured have to be determined 
from time to time taking into account 
various factors such as the volume of 
the crop, price trends etc. The jute 
and mesta crop in the country in 
1972-73 is estimated at only 57 lakh 
bales, and the shortage is sought to 
be made up through imports. In view 
of the fact that prices of jute in all 
the jute growing States have been 
ruling above the minimum support 
prices fixed by Government on a 
statutory basis, no support operations 
have been conducted by the Jute Cor
poration. Commercial purchases are, . 
however, being made taking’ into ac
count the short crop and the needs of 
the situation.

Indo-Bulg&ria Trade contract

*373. SHRI E. V, VIKHE PATIL* 
SHRI V. MAYAVAN:

Will the Minister of FOREIGN 
TRADE be pleased to state:

(a) whether Indo-Bulgaria contract 
has been signed for the supply of 
Indian goods to Bulgaria; and

(b) if «o, the main features of the 
contract and what are the goods to 
be exported to Bulgaria?




